IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR
CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF JUNE, 2024

S.No. ’ _KIND OF CASES PREVIOUS " INSTITUTION -y DISPOSAL CLOSING
) BALANCE | FB|] DB SB| TOTAL] FB DB SB] TOTAL|BALANCE
M A I N CASES:- 01.06.2024 30.06.2024
CIVIL SIDE:- T
1 | CIVILFIRST APPEAL 13234 of 1| 79 80] O 0 1 11 13313
2 | CIVIL SECOND APPEAL 4867] ol . of 39 39] 0 0 0 0 4906
3 EXECUTION FIRST APPEAL 951 o O 1 1 of O] 0 0 96
4 EXECUTION SECOND APPEAL 24 ol 0 0 ol o 0 0 0 24
5 | CIVIL MISC. APPEAL . 34503] o] 60| 337] 397 0] o 9 o] 34891
6 | CIVILREVISION A 692] 0] 0] 23 23 of o 8 8 707
7 CIVIL REVIEW 831 0| -6 6 121 0 o] 0f 0 843
8 | INCOME TAX REFERENCE ol ol o 0 ol o 0 0 0 0
9 | OTHERTAX REFERENCE 134l o] o 0 ol o 0 0 0 134
10 .| . TAX CASES ' oo of o o] of o] o 0 0
11 | CUSTOM APPEAL 15 0] O 0 ol 0 0 0 0 15
12 | INCOME TAX APPEAL 466| 0| 17 0 17} - O of o 0 483
13 | WEALTH TAX APPEAL ol ol o 0 ol o 0 0 0 2
14 | SALES TAX REVISON I 650l o ol 7 7 ol o] ol 0 657
15 | TESTAMENTARY CASES . ol o o 0 ol o 0 0 0 0
16 | COMPANY PETITION 6l ol o 0 ol o 0 0 0 6
17 | COMPANY EXECUTION PETlTION 0ol o]l O 0 0] 0 0 0] 0 0
18 COMPANY APPEAL - , - 71 0l O 0 ol 0 0 0 0 7
19. | COMPANY APPLICATION - . - 132] o] © 0 o] 0 0 0 0 132
20 COMPANY SUIT . ‘ 16l ol o 0 ol o 0 ol 0 16
21 | COMPANY LIQUIDN. CASES a4l o] o 0 ol o 0 0 0 34
" 22 | ELECTION PETITION i : 6]. ol O 0 o] o of . o0 0 -6
23 | SPECIAL APPEAL (CIVIL) - : 351 ol 1 0 11 o] o 0 0 36
24 | SPECIAL APPEAL (WRITS) . 2313] 0| 54 0 54] 0 0 0 0 2367
25 | CIVIL CONTEMPT ' 1954 o] 17| 47 64] 0 0 0 0 2018
26 | CIVILWRITS 90052| o| 78| 985| 1063|- 0 o] 16 16] 91099
27 | RECRIMINATION PETITION ol ol 0 0 of o 0 0] . 0 0
28 | CROSS OBJECTION 652 0] o0 3 3l o 0 0 0 655
29 | CIVILREFERENCE ._ 5 of © 0 of 0 0 0 0 .5
30 | CIVIL TRANS. APPLICATION : 160] o] o 14]- 14] o0 o o 0 174
31 | CIVIL MISC. APPLN (WAKF TRIBUNAL) 70] o] o 1 11 0 ol- 0 0 71
| TOTAL o (A)| 150955| of 234| 1542| 1776] O ol 34f . 34] 152697
~ |CRIMINAL SIDE:- 2 IR ‘
1 MURDER REFERENCE ' , 11 ol o[ O of 0 0 0 0 1
"2 | CRIMINAL APPEAL 30459| of .13| 130] 143] 0 0 9 9| 30593
3 CRIMINAL REVISION , 12497| o] o] 121 1211 © 0 6 6] 12612
4 CRIMINAL MISC. PETITION 43988] 0| O 403| 403f O 0| 16 16] 24375
(U/S 482 CR.P.C.) ,
5 CRIMINAL MISC. BAIL - 2044| 0| of1098| 1098| .0 o| 418 418 2724
(U/S 438 & 439 CR.P.C\)
~ 6 | CRIMINAL CONTEMPT ' 23] of 2 0 2l o of- o 0 25
7 CRIMINAL REFERENCE . 1 0] o0 0 ol o 0 0 0 1
8 |- HABEAS CORPUS 371 of 30] - O 30l 0 2] 0 2 65
g | CRIMINAL LEAVE TO APPEAL “1158] 0| 7| 48 55{ 0 0 of - .0 1213
10 | CRIMINAL WRITS 2111] o] 2| 155] 157y O o] 83 83 2185
11 | CRIMINAL REVIEW B ~ 1] o] _of 0 o of o 0 0 1
TOTAL . (B) 72320] 0| 54]|1955] 2009| 0 2| 532 534| 73795
TOTAL - (A+B) | 223275| 0] 288| 3497 3785 0 2| 566] 568] 226492
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IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR

CATEGORY-WISE MONTHLY: STATEMENT OF CASES FOR THE MONTH OF JUNE, 2024

: : EVIOUS: INSTITUTION DISPOSAL CLOSING
S-No. HIND OF GASES ;iLALICE FB] DB| SB| TOTAL| FB|] DB| SB| TOTAL|BALANCE
MISC. CASES :- 01.06.2024 ' 30.06.2024 '
" |CRIMINAL SIDE:-
1 |CRIMINAL MISC.APPLN. :-
"~ __|(CRIMINAL INTER. APPLN.) :
1 |BAIL IN CRIMINAL APPEAL 5045| 0| 17| 62 79] 0 of o9 9] 5115
2 {BAIL & STAY IN CRL.REVISION 4513] 0| o| 68 68] 0 0 0 0 4581
3 |BAIL & STAY IN CRL.MISC.PET. 23103] o] o| 357] 357] -0 0 7 7] 23453
4 |BAIL&STAY IN CRL.TRAN. PET. & CRLW 18921 O 0| 146 146) 0 0] 82 82 1956
5 |BAIL & STAY IN CRL.CONT.PET. ~0l.0] 0 0 ol o ol - o 0 0
6 [BAL&STAYINCRLLA . . | = 18] o] o 0 0] 0 0 0 0 16
7 |CRIMINAL MISC. APPLICATION
(Arising over Crl. Main Cases) 946 0, 0 23 231 0 0 0 Q 269
TOTAL (C) 35515) 0] 17| 656] 673] 0 o] 98 98] 36090
2 - | CRIMINAL TRANSFER 107)- o] o 4 4] o 0 0 0 111
3 STAY IN HABEAS CORPUS 11 ol 1] .0 11 0 0 0 0 2
TOTAL (D) 108| o] 1 4 5| 0 of o 0 113
TOTAL (C+D) 35623 o] 18| eso] 78] of o o8| 98] 36203
TOTAL (A+B+C+D) 258898] 0| 306] 4157] 4463] o] 2| 664] .666] 262695l
- |CIVIL SIDE:- : -
1 |CIVIL INTER.CASES:- _
1 |STAY INI. T. APPEAL 441 o] . 1 0 11 0 0 0 0 45
2 |STAY IN W.T. APPEAL / CUSTA 15| 0] O 0 ol o 0 0 0 15
3 |STAY IN O. T. REFERENCE 114] o] 0 of o] o 0 0 0 114
4 |STAY IN S. T. REVISION 488l 0] 0 2 2] o 0 0 0 490
5 |STAY IN CIVIL IST APPEAL 44301 o] o] 63 63] 0 0 0 0 4493
" 6 |STAY IN CIVIL 2ND APPEAL 2308 o] o 370 . 37| o 0 0 0] 2345
7 |STAY IN EXE. FIRST APPEAL 101] o] o 1| i 0 0 0 0 - 102
8 |STAY IN EXE. 2ND APPEAL - 231 o} of o 0]. o 0 0 - 0 - 23
8 [STAY IN C. M. APPEAL 10234 0| 33| 92 125} 0 0 '3 3|  10356)
10 |STAY IN CIVIL REVISION 662 ol o] 23 23] o 0 5 5 680
11 |STAY IN CIVIL CONTEMPT 211 o] o 0 0] o 0 0 0 21
12 [STAY IN SPL. APPEAL (CIVIL) - 271 of 1. 0 1 0 0 0 0 28
13 [STAY IN CIVIL TRANS. APPLN.. 155] 0| o] 13 13] 0 0 0 0 168
14 |STAY IN COMPANY CASES 21l o o 0 o] o 0 0 0 21
15 [STAY IN SPL. APPEAL (WRIT) 2054] 0} 51 0 51] 0 0 0 0 2105
16 |STAY IN WRIT PETITION - 50865] 0| 126| 855 981] 0o 0| 16 16| - 60830
TOTAL ' (E) - 80562| 0| 212| 1086] 1298] o o] 24 24| 81836
2 CIVIL MISC. APPLICATIONS 4395] o| 49| 329] 378] o 0 1 1| . 4772
3 CIVIL MISC. CASES U/S-5. 12086] 0| 69| 253 322] 0o 0 2 2| 12406
4 | EXE.MISC.APPLICATION 0ol-0] o 0 ol o 0 o} 0 0
5 LEAVE TO APPEAL TO S.C: 11 0] O Of . 0] o 0 0 0 1
TOTAL (F) 16482| 0] 118] 582 700] 0O 0 3 3| 17179
TOTAL (E+F) 97044| 0] 330| 1668| 1998] o ol 27 27| 99015
TOTAL (C+D+E+F) 132667| 0] 348] 2328| 2676| o ol 125 125| 135218
GRAND TOTAL (ATOF) 355942] 0} 636] 5825] 6461] o 2] 691 693] 361710
Dt. : 09-07-2024 12:48
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